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British immigration rules 

140. DR. BHAI MAHAVIR: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to etate: 

(a) whether Government have 
taken up with the British authorities 
the issue of new British immigration 
rules which discriminate against 
Indian women settled in the U.K.; 

(b) if so, with what results; and 
(c) if not, what are the reasons therefor? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V NARASIMHA RAO): 
(a) to (c) Yes, Sir. The British Government 
published a White Paper in November 1979 on 
proposed changes in British Immigration     
Rules     The 

Acting High Commissioner of India in 
London had a discussion with the British 
Home Secretary Mr. Whitelaw on the 
proposed changes and gave a note to him 
making some suggestions to alleviate the 
hardships for the people of Indian origin in 
British. It is hoped that the British 
Government, which is understood to be 
considering further action on the White Paper 
proposals, will take into account our views. 

Operational efficiency of D.T.C. 

141. SHRI      SANTOSH        KUMAR 
SAHU: SHRI KHURSHED ALAM 
KHAN: 

Will the    Minister    of    SHIPPING 


